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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 27-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> WUJ-UMEQ-TBB TIME=>AFTER COMPLETION OF D & PATNA BENCHES

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 150/GTY/2019 1991-92 | [A] MD JAIMUDDIN AHMED

2 | ITA 151/GTY/2019 | 1992-S3 |[A] MD JAIMUDDIN AHMED

3 | ITA 152/GTY/2019 | 1993-94 |[A] MD JAIMUDDIN AHMED

4 | ITA 154/GTY/2024 | 2017-18 |[A] DULU SAIKIA

5 | ITA 174/GTY/2024 2017-18 |[D] DULU SAIKIA

6 | ITA 231/GTY/2025 | 2017-18 |[A] GIRISH KUMAR KONTHOUJAM

7 | ITA 334/GTY/2025 | 2017-18 |[D] DAULAL SARDA AND SONS HUF

8 | ITA 335/GTY/2025 2018 [D] ASHOK KUMAR GUPTA
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 28-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> WUJ-UMEQ-TBB TIME=>AFTER COMPLETION OF D & PATNA BENCHES

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 263/GTY/2025 | 2015-2016 |[A] FEROSH D MARAK
2 | ITA 264/GTY/2025 | 2016-2017 | [A] FEROSH D MARAK
3 | ITA 265/GTY/2025 | 2017-2018 | [A] FEROSH D MARAK
4 | ITA85/GTY/2025 | 2020-2021 |[A] PAWAN PARAKH
5 | ITA 89/GTY/2025 2018-19 | [A] SANGRAHALAYA TIMBER AND CRAFTS LIMITED
6 ITA 90/GTY/2023 2021-22 | [A] SOCRISTO ENTERPRISES
7 | ITA91/GTY/2023 2021-22 | [A] NEW EAST PROJECTS PRIVATE LIMITED
8 | ITA93/GTY/2023 2021-22 | [A] DRA BLA BCL (V)
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 29-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> WUJ-UMEQ-TBB TIME=>AFTER COMPLETION OF D & PATNA BENCHES

Assmt.
Year

Srl | Appeal Number Assessee Name Remarks

1 | ITA 125/GTY/2024 | 2019-20 |[A] OIL INDIA LIMITED

2 | ITA 141/GTY/2024 2019-20 | [D] OIL INDIA LIMITED

3 | ITA 232/GTY/2025 2015-16 | [A] MOMNUL HOQUE MONDAL

4 | ITA 267/GTY/2024 2021-22 | [A] NEZONE INDUSTRIES

22-Jan-2026]

INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF SMC BENCH FOR 29-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN VIRTUAL HEARING
GOOGLE MEETING CODE => WUJ-UMEQ-TBB TIME => AFTER COMPLETION OF D & PATNA
BENCHES
Srl | Appeal Number A‘S,Z?:' Assessee Name Remarks

1 | ITA 152/GTY/2024 | 2019-20 |[A]JOHN IMCHEN

2 | ITA 171/GTY/2025 | 2017-18 [[A] RAM CHANDRA AGARWALA

3 | ITA 228/GTY/2025 | 2019-20 |[A] DIGANTA DAS

4 | ITA 234/GTY/2025 | 2017-18 |[A] ABHIMANYU KHETAWAT

5 | ITA 239/GTY/2025 | 2016-17 |[A] GS] TELECOM PRIVATE LIMITED

6 | ITA 249/GTY/2025 | 2021-22 |[A] CHUKHU ANI

7 | ITA279/GTY/2025 | 2021-22 |[A] RAJ KUMAR GUPTA

8 | ITA 293/GTY/2025 2018-19 | [A] ARUP BAKSHI

22-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF
MISCELLANEOUS APPLICATIONS
FOR 30-JANUARY-2026 (FRIDAY)

BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Virtual Hearing
Google meeting Code=> wuj-umeq-tbb

Assmt. TO
Srl Appeal Number o, Assessee Bench Author
1 MA | 14 | GTY | 2025 22198‘ [D] BRAHMAPUTRA FINLEASE PRIVATE LIMITED DB GM/IM

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI SONJOY SARMA, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS
Virtual Hearing
Google meeting Code=> wuj-umeq-tbb

Srl Appeal Number A\s,z':rt' Assessee Bench AL.l:g or
1| MA | 25 | GTY|2023| 2912 |[D] M/S. HOTEL CENTRE POINT DB | RK/AM
2 | ma | 26 | GTY|2023| “O3% |[D] M/S. HOTEL CENTRE POINT DB | RK/AM
3 | ma | 27 | 6Ty |2023| 2057 |ID] M/S. HOTEL CENTRE POINT DB | RK/AM
4 | ma | 28 | GTv |2023| 91 |[D] M/S. RI-KYNJAT SERENITY BY THE LAKE DB | RK/AM
5 | MA | 29 | GTY|2023| 207" |[D] M/S. RI-KYNJAT SERENITY BY THE LAKE DB | RK/AM
6 | MA | 30 | GTv|2023| 201" |[D] M/s. RE-KYNJAT SERENITY BY THE LAKE DB | RK/AM
7 | ma | 31 | 6Ty |2023| 297" |[D] M/S. RI-KYNJAT SERENITY BY THE LAKE DB | RK/AM
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INCOME TAX APPELLATE TRIBUNAL: KOLKATA ZONE: KOLAKTA
CONSTITUTION OF KOLKATA BENCHES FROM 27/61/2026 TO 29/01/2026

[ 26/01/2026 (Monday) is Gazetted Holid ay |

[30/01/2026 (Friday) is for Misc., Stay, Clubbing, Early Hearing Application]

“cr Shri George Mathan, Judicial Member Court Room |
Bench & No.2
(Hybrid) Shri Rajesh Kumar, Accountant Member
(Hybrid Court Hearing at 10.30 A.M.)
“Ranchi” Shri George Mathan, Judicial Member 5 Court Room | é\
Bench & ‘ No.2 E
(Hybrid) Shri Ratnesh Nandan Sahay, Accountant Member
(Hybrid Court Hearing at 02.30 P.M.)
“SMC” Shri Rajesh Kumar, Accountant Member Court Room
Bench (Hybrid Court Hearing after completion of “C” Bench) No.3
(Hybrid)
B" Shri Rajesh Kumar, Accountant Member Court Room
Bench & No.3
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member .{{b
(Hybrid Court Hearing after completion of “SMC” Bench)
“D” Shri Rajesh Kumar, Accountant Member Court Room
Bench & No.3
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member
(Hybrid Court Hearing after completion of “B” Bench)
“Patna” Shri Sonjoy Sarma, Judicial Member Court Room
(SMC & Division) & No.4 .
Bench Shri Rakesh Mishra, Accountant Member i
(Hybrid) (Hybrid Court Hearing at 10.30 A.M.) \ !
“Guwahati” Shri Pradip Kumar Choubey, Judicial Member Court Room .
Bench & No.4 "’5
(Hybrid) Shri Rakesh Mishra, Accountant Member W" W
(Hybrid Court Hearing after completion of “D” & Patna Bench) /
“Cuttack” Shri Pradip Kumar Choubey, Judicial Member / Court Room |
Bench & No.4
(Hybrid) Shri Rakesh Mishra, Accountant Member
(Hybrid Court Hearing after completion of “Guwahati” Bench)
ek.

Note : 1. “A” Bench of ITAT, Kolkata will not function during this we




